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underground static tanks for fire ftahtin 
purpo es and procurement of more sophis-
ticated equipment" from advanced count-
ries. if the hon. M~mber wan~St I can 
read out what tbese items' arc.' , . 

SHRI SQMNA TS RA TH :' Sii~ we 
hav passed a Bi11 in this House, it ,is not 
8S yet' an Act. ut, I want 'to know frC?m 
the hop. Minister, what steps have .been ' 
taken '· to jmptement the, urgent 'Dee~ and 
intention of the Bill? The hOD. Minist'er 
has s id that some funds have been al.ot~ 
ted and 'some more funds are r.equired.' . . .. .' 

So, J would like to know from the lion. 
-Minister , s~nce this is : a very importaQ't 
and . urgent matter, what ' steps hav~ 
already been taken by the OovernmeQtto 
c~bat fire fishti,og in Delhi ? 

, . ~ 

SH' I IlINTAMANI 'PANIGRAHI : 
A' 1 had 81 ready replied to the prev' ous 

, qoestion, the Rules hav~ already been ' , 
framed. ' I think tbe tule will come into 
effect i~ another one week's time. . 'There. 
foie, once the iules come 'into effect, we ~ 
shall have to issue a~l the details ,tber' of. 

MR: DEPUTY SPEAKER; Q. No .. 148 
and Q. No. 149, we w~1I ake up U-?gether.-

As it ute to, Handloom Weave . 
I 

-148. SHRI KADAMBUR J.ANAR., 
THANAN ': Will the Minis,ter of TEX-
TIL S be Jea ed to st. te : • 

(a) whether Go ernment are aware t.hat 
. the hand160m weavers in States like. Tamil 
Nadu ' are . depr ived of ,heir, daily work-

" . ~wins to heavy glut . ~f. their p.roduction ; 
• nd 

(b) whether Union " G verament are 
con idering'to help tbem by special rebates 
~1 owed in ,handloom producins regiODs,~. 
affected by drought '1 

T S' MlNISr R OF STATE OF THE 
. MINISTRY F TEXTILES (SaRI RAM 
NIWAS MIRDHA) ; (a) and (b). A 
~t~meDt 1S iven b -low ~ 

. (a) No._ Sir, H.owever. some repres~nt~. 
tions bave been received from Tamil Nadu 
regarding .a~umulat~oD of stock~. . 

) A , .spechl. Rebate 'of '20% to be 
shared equally ' between ' the Central a~d 
Slate O~verDment ' is offered to all States, . 
including drought affected areas, 0 retail 
ales of handloom fabrics marketed by the 
H~ndJQQm' Cooper.ative "Societies - and 
I:lan oom ' Develo~ment Corporations. 
In a~dit.i~D, ,the special rebate is also 
av_,iJab'e ,'for sales ' effected in National 

" , level exh,ibitio~, approve_d ' and. rgan.i ed 
by the 'Office of tbe· Develol'm~n't Com .. 
missiolltr for. Handlooms. 

'. 

, . Evaluation of J.~at 

'. + 
wl~9. SHRI ANANTA PRASAD 

SETHI- =, 
S'HRI 'g. M. BHbYE: 

t.WiII the ' Minister of TEXTILES' be 
plea ed to state . ~, 

(a) whether Ooyernm~r't have made 
any ' assessment regarding the perform-

.. alice of the lanata Cloth Scheme; ' . . -
. (b) if so, the outcome tbereo~ : and ' 

(c) if not, whether Oovernment pro- ' . 
pose to \Ulderta ke a com rehensive review ' 
,or the Scbeme with a ' vj~w tp provide 
employment to handJoom weavers and , 

, cheaper cl()th 0 the weaker sections of I 
'the society? 

THE ·MINISTER OF "STATE OF TaE 
MINISTR ·0 ,TEXTJLES (SHRJ RA'M' 

.. NIWAS MIRDI-TA) : (a) ' to (c). A ~tate. 
m~Dt is g'iven below. 

( . ~ 

~tatement 
,. , 

(a) Y S, Sir. A 'review was cond'u~ted 
in 1983-84 by National C~uncil of A ~pJjed 

. EC9Domic Research (NCAER) as part of 
.. 'the study of' the working pf ui, controlJe 

. ... . cloth ~h~m ' ; '. . 
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, (b) Some of the major findjnl of t'be 
study in relation to the janata cloth 
cherne were that at all-India level, weak r 
ectioos f rm d 55.4% of the households 

buyin janat cloth. In terms of voJume 
of jan~ la cloth purchaRed. tbeir share wa 
marginally lower at 52.7%. A tYP1cal 
jaDa ta cloth buying housebold purchased 
J 3.5S metre ,of janata cloth in a year and 
27% of the tot 1 household in the 9 
urveyed ' tates purchased j nata cloth. 

(c) However, tbe S rvey condqcted by 
National Council of Applied conomic 
Research (NCABR) d'id n t c ver all 
asp cts of the scheme. The break 'up 
into Turn I and urban was a~so not avail-
able. Hence, it was deoided to undertake 
a comprehensive urvey of the janata 
cloth scheme, hich has been entrusted to 
the Ahmedabad Textile Indu try's Research 
Association (ATI~A)-

SHRI KADAMBUR JANAR .. 
THANAN : Mr. Deputy Speaker, Sir, the 
answer, which the Mioister ' bas given is 
not sat·isfactory. The hand loom industry 
1S the oldest on next to agriculture in 
our country; even from the early fiftie , 
reb~ te and e elvation are the two helpi~g 
lin j"en to that industry a a walking 
stick to walk in c mpetit'on with tbe 
TU oin textiles indu try. I had rai ed 
this que li n ft r my tour to nlY consti .. 
tuonc . . The glut tlctually in the primary 
societie ,in mall vi1l:lge , is so much th~t 
acco ding t th e lat t figures, i.e. a on 
31.1.87 • . tbe size of accumul tion in the 
primaries as \V 11 in the c optex j 

early 112 cr r s. 

Therefore, I want a categoric 1 
reply from the hon. Minister, as t 
whether he will allow 60 days' rebate 
instead of 30 d 'lYS' rebate. The 60 ~,y' 
rebate was or iginally allowed on SO-SO 
basis 0 that the accumulatc!d stocks will 
get cleared and poor handloom workers 
will not be deprived of the work '1 

The second part of my supplementary 
is, whether the reservation notification win 
be adhered to, in accord nce the 11.3.86 
notification, instead of 5.8.86 notification, 
o that the r serv~tioll b~ ~fit wlli,?h a~~ 

actually aimed at the bandJoom weavers 
can actually 0 to them? 

ROP. MADHU ANDA V TE: 
. Th y ha reduced tbe allocati n from 

Rs. J 92 crores to Rs. 93 crores in textile • 

SIfRI RAM NIWAS MIRDHA : Sir. 
the Government is committed to the ro-
tection of handloom sector for which a 
number of schemes, apart from rebate, 

' have been in force for quite. Orne time. 
And in this Plan, 'al 0, we are pushing 
those scheme forward as much' i 
possibl. The stock position as at pre-
$CDt, ' I would like to clarify, Le. in regard 
to accumulation of stock. According to 
the Strite Government's figures, as on 
31.1.87, Tamil Nadu, bolds a stock of 
38.61 crores with primary societies and 
78.63 crores with cooptex. In th e past 
also, they have been h aving the stock ~ 
One of . the reasons why th tocks accu-
mulate is tbat, under ·tbe rebate scheme , 
there are almost no sales xcept 
during the rebate days. Th e ocieties 
hold stocks for Inonths together 
-S months, 6 months , 7 m nth -an 
wait for th . rebate period to c me, and 
tben they sell it. So, One r ca On why 
stocks accumulate i the way the rebate 
scheme is bein operated. This scb me 
Wtl introduced Ions time back an 1 it wa 
only in certain year the period wa rai ed 
from 30 d ys to 60 da s. But the n rob r 
of rebate days during National EXPOs 
which entitled the societies to tho e rebate 
were abolished. Today. we h ave two 
ystems. viz- a 'es by the e cooperative 
societies, and by the National Expo 
which are four io numb r. They can b 
morc. also. They are h Id nIl over the 
country; they Qre the~e for 30 day. or 
even ~ore days. Thirty plus thirty make 

ixty. At OnC time, Expo rebates were 
abolished; and from 30 days the rebate 
period w incroa cd to 60 d ys which, 
we think, is not the pr p r way, beau e 
Expos 1'e a very important element in 
popubrJzjng hand looms. Th ey at l act 
lakbs of people to ee and buy tho e 
things. Products from onc State go to 
another . regi n, and pe pIc I t u ed to 

eio t~se t~in and dcvelo pr ference 
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for them. So, for the ,promotion of 
h · ndicrafts and bandlooms a a whole, 
these National Exp s play very impor-
tant role. Talfing that into account. the 
old scheme of rebate for 30 days, plus 
tbe National upos has een re tored . 
which, I think, i In the over ' II interests 
of h ndJoom deve)opm nt all over the 
country. 

SHRI KADAMBUR JANAR-
THANAN : I am informed that as on 
30:9.1986 when the represen tation was 
m ad e to the C ntra" Government, the 
accumulation was 143.3 crores. But 
today, i.e. a on 31.1.J987- your fi ures 
a re correct, Sir- the figures are 38.61 
crotes and 78.63 crores. It means the 
total i J 17.34 crores. rherefore, the 
statement that the al s a re made only 
when th e rebllt i there. is wrong. On 
30.9.1986 when the State Government 
r presented to you, the accumulation was 

. 143.3 crores. Today, it is 1-17.34 crores. 
Therefore, th re i movement of the 
good, but t1le 60 day • rebate will" belp 
the poor workers. Therefor e, I differ 
from the Minister. Even at Coimbatore. 
be bad stated th t only dur ing rebate 
periOds these hand 100m sales are there. 
Tilet fore . I differ 00 this point. I want 
to know f rom the M inister: when the 
new textil e policy was announced o n the 
floor of the Hous • it We: S said tha t a 
milli n handJoom workers would be given 
more employ ent opportunitie6 , bec. use 
of th e 'new texti :e policy. Even under 
tb a l policy, we are giving Rs. 53 crOres 
8ubsiuy on these, i.e. for c ntrolled cloth 

nd Janat cl tb. which w~re on the tex-
tile mill s ide , a nd tb n have been trans-
ferred to handlooms. · But, c mparutively 
speakin , th i s. 53 crores i a very 
me gre amount. Tha t ub i y is not 
enough. Theref re I want to know cate-
gorically from the Minister 0 . to what is 
the addjtion~ 1 number of employment 
opp rtunities created a a result of the 
textile policy. If e :~ ' ployment pportu· 
n ities 're l lot created, will t'b e Minister 
increa e tbat allotment of Rs. 53 crores. 
based on 1985-86, fu the r, for the con-
trolled and Jana ta cloth allotte to . the 

ndloom s ctOf 7 

SHRI RAM NIW AS MIRDHA : As I 
id, rebate is only one of the menns for 

tho promotion of hand looms. There is 
difference of opj ion between various 
St tes fl S to tb continuance of the rebate 
in its present form. The whole thina is 
beiog looked into. W have entrusted 
tbe exarnination of the whole question of 
assistance to handlooms. inc)udio. rebate 
to certain bodies. Ther is a ub-com: 
mittee of the andl oms and Handicrafts 
Bard wbich is looking into it. We have 
entrusted the work to nother orlaniza-
tion, which will also look Into this. I 
hope that \Vh n their reports come. we 

. will be a ble to take a view in the matter. 
. The ·Jnstitu :e of Rural M anagement. I 

Anand has also been entrusted with this . 
task. We want a very fair and impartial 
enquiry into the wbole gamut of hand-
loom development, and into the various 
schemes of the Government ; and we 
would act according to whatever advice 
we get • 

Apart from that, as regards reservation 
order, about which the hone Member had 
asked previously. we have issued an order 
t reserve certa in varJedes f r tbe hand-
100m ~ector. Actually, hundreds of, or 
more tban a thousand, writ petitions have 
been filed all over the country-a few 
hundreds in K arna laka, and a lew 
hundred's in Tamil Nadu-and we have 
requested the Supreme Court to collect all 
those wri t petitions at the upr me Court, 

. and have t em transferred to the Supreme 
Court, 0 that a very e, rly decision could 
be t aken. Our petition t them has been 
(l ccepted. and we want that the reserva-
tion ord er tha t we have issued, or will 
issue in future, is strictly enforced 911 d 
that the writ petitjons do not come in rbo 

. way of iving relief to the hand loom 
ect r, to which the Government is com-

mitted. 

SHRJ ANANTA PRA AD SETHI : 
This Janata Cloth Scheme w, s introduced 
in tbe year 1976. . But in reply to my 
question, the hone Minister bas stated that 
a review ~as conducted jn tbe year 1983 
and a)s DOW again he has entrusted the 

med~bad Textile Ipd\1stry for a com· 
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prebensive survey in tbe y,ear 1981. But 
there i DO mention about tbe time limit 
when the survey report will be submitted 
to the ' Union Oovernment. However, 
when this Janata Cloth Scheme was 
introduced, the objective was to provide 
employment to the handloom weavers 8n'd 
tbe cbeap cloth to the weaker s ctioos. 
I don t know 'lbout it : I will be glad if 
the hone Minister will tell us whether we 
have been able to achieve the objective as 
yet. In tb is cOnnection, is it a fact tbat 
this benefit under ' this Janata Cloth 
Scheme, is not reaching tl e weaker 
section and some States are sellina this 
clot h in the open market against the 

. government d cjsion that jt should be / 
sold in their des ignated shops in t l"e 
respective States and getting benefit of the 
difference in prices and at t be same t ime 
they (; re also getting the benefit of the 
subsidy from tbe U ion Gover ment, 
which is detriment to th e interest of the 
weaker section '1 Has the government .... 
received a y complaint ' abou t it or has 
it been brought to the notice of the 
government? Has the government taken 
any steps to ee that tbis ben eftt . goes to 
th e weaker sections? W ill the hone 
Minister · consider to constitute a super-
visory agcncy to supervise all tbese things 
so that the benefits re, ch the weaker 
sectio s. ' 

SHRI RAM NIWAS MIRDHA : There 
are two schemes fOr the benefit of th e 
masses for the supply of cloth at subsi-
dised rates. One is th e controlled cloth , 
scheme which is operated by. tbe NTC 
mill and another is 'the Janata Cloth 
Scheme which is operated in the hand .. 
loom sector. Our Policy is that more 
and more should be transferred to the 
handloom under the Janata Cloth Scheme 
so that h andloom gets sufficient work. 
The product ion of Janata Cloth in the 
bandloom sector increased from about 
80 .mi1!ion sq. metres in 1976-78 to 357 
miIJion sq. m tres in 1984· 8S. The r te 
of subsidy has increased in stages from 
Re. 1 sq. per metre to Rs. 2 per sq. 
metre, and · the new textile poJicy enuncia-
ted recently in June 1985 stipulates that 
the opportunity to manufacture controlled 
cloth wIn be transferred araduaUy to tbe 

handJoom stctor. This is specificaJly 
mentioned and we are proceeding on 
those lines: Now, as regards distribu-
tion. there are some problems in tbis 
because distdbutiOD arrangements have of 
nec s ity to be with the State G vern .. 
ments. I have been in touch with them 
and w. are requesting them to op n at 
least one sale outlet at very gram pancha-
yat ; we re request ing them to trengthen 
their distribution structure ; we are " ing 
them to u e public di tr ibution system 
for this distribut ion of this cloth, and our 
dialogues with th e $tates continue ; and 
wh atever distribution a rran emeots have 
b en foun d Jacking, we will see that in 
consultation with the States, 'h ey . are 
improved. 

SHRI ANAN A PRASA SETHI : 
W il l the Minister be kind enough to teIl 
us whether there was any ta rget for the 
year. 1986 .. 87 fO,r tbe d iffer ent Sta tes for 
the produ ion of tbis Jana ta Cloth and 
the tota l amount of subsidY provided to 
various States, and which State ' is most 
benefited for receiving ubsidy and not 
effecting the spidt of th e policy '1 

SHRI RAM NIWAS MIRDHA : I 
have here a 1i t of statements sh win 
State-wise the amount of subsidy released 
dudng 1979-80 and 1985-86. if you like 
I can place it OD the Table of tbe Hou • 

MR. DEPUTY-SPEAKBR : Shri R .M. 
Bhoye. He is not th reo Yes, rof. 
Ranga. 

ROF~ MADHU DANDAVATE : l .et 
them not change tbe n ame of Janata 
cloth. 

PROF. N.G. RAGA: Tbis problem of 
accumula tion of stocks of h andJoom cloth 
is not confined to T amil Nadu alone. 
You, find it in Bihar, in Uttar Prade h, 
Andhr Pradesh and even in Mabarasb tra. 
And I do not know wether my hon. 
fnend .ha got the facts in regard to that. 
J would like him t coli ct th m. In 
view of the fact tha t it is alre dy more 
th n three years siBce tbe new textile 
policy bas been a nnounced and then 
introduced, i it not biah tim tbat 
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Gove DOlent boula not depend Upon the 
ad hoc ioquirle , . tudie tbat are bein 
made in Broda .. nd some other plac I 
by various s mi-ofliclal .'udy in titutes 
tbat the Government should tbemsclve 
or (lni e a nation-wide revie of the 
working ' of this pol:cy so far as the 
bandloom weaver are concerned so tb, t 
with reg~ rd to the employm nt tbat they 
sbould 11' ·ve. or additional employment 
-that they arc su po ed to be havina 
-a d bigher incomes 1 0 that they are 

xpected to get and see that this policy, 
if nee ry, i r ised, and second 1y , 
that nece ary I isl tion is underta en 
at the Centre to get over lhat particul r 
di culty, of pletho fa f the e injunctions, 
petitions tbat are being raised agl inst 
reservations in differe t Sta .es right up to 
the Supreme Cou t ? 

S RI RAM NIW AS MIRDHA I 
fully agree with our hon. respected Shri 
Rangaji about the import. nce of band-
looms. They ar" im ortant - very much- ' 
in Andbra radesh, afong with the otber 
States and in Maharashtra-in M ha-
rasbtr .... it , i not tbat much,-ooly ~\ 

,handlooms they have -but it does due 
playa v ry importan part in the rural 
economy of our country. There i no 
doubt about th is. And tl at is why the 
Qovern eot has formulated a Jarge num-
ber of scbemes for the development of 
handlomm weavers. 

As regard this enquil y, firstly -1 said 
tbat a Committee of the All India H ' nd-
loom Board and I-Iandicrafts Board has 
been formed. The previous committee 
consi ted . of representat ive from the 
weaver or anisatioos and others. So tbis 
i a an Inquiry Committee formed by this 
Board itself which will review the variou 
ache es tbat the Central Government ba 
initiated, and instead of conductinl an 
inquiry we ~bouaht tbat a committee of 
thi nature should be entrusted with thi . 

The· Institute of Rural Manaaement, 
Anand. is a very pre tia tou8 institution. 
It speci lis s in the various aspects of 
rural deve 'opment and we have entrusted 
them to look into the whole pro.blem in 

v rioul a pect • have some urve made 
out and e that th se variou scbemes ore 
helped to the extent that is po ible. 1 
will jUlt give 80 e examples of ' the type 
of cheme. that we have for tbe d velop-
ment of fhe h~ndloom, \\hicb I have said; 
On is the rebate econd is the assistance 
for trengtbe i the primary co-operative 
societie third i t e strengheni g of the 
appex societies, fourth is m dernis ItlOO 
by giviog at subsidised rate new looms 
and important VI.. rieties r eQuipme. t that 
they use, fifth is the Jan ta ubsidy ~which 
is quite substantial all over, and ixth i 
provision of workshed ·cum.hou es which 
means imprOVement in housing and t e 
weaver will stay in the new bouses and , 
in some place nice colonies have Come 
up. 

They are all centl' lIy spons reu hemes 
and l e Govertlmcnt would see that the e 
ar implemented p roperly in co ultation 
with th St- te Governments. 

SIB IAOWAT J A AZ D: 
fully appreciate and endorse th e answer 
giVen by tbe Minister by sayjng that these 
six items of help will be given to the 
b ndloom waver. The problem is the 
marketiol and. t1 e finance. Those two 
things are important. May I know whether 
he would be able to keep up all tbat he 
has said in the lisht of the drastic sla-
shing of the textile allocation? If so 
wben will tbe axe f~1l on the notoriou~ 
mill owners who are cornering the finan-
ci JI instj~utions he~p, Government allo-
cations in the name of liberalisation of 
import of the parts in textiles or it win fuJI 
on the h'lndloom in the sbape of the 
reduced allocation of subsidy aud mar-
keting of the hand looms ? Cao he 
assure us of that ? 

PRO • MADHU DANDA VA TE : 
Slash ing is from . 190 crotes to Re. 99 
crores. 

. HRI DHAGWAT JHA AZAD : 
did, not mention that figUre. Thank you. 

SH I RAM NIWAS MIRD A: I 
can assure t~e hone Member and the 
House tbrouah you tbat thi -sc eme 'as 
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well a ttie other scheme or handicrafts, 
which ala in attracts poorer people aDd 
artisans in the country and are veey im-
portant scheme for weavers as wen as 
h ndicraft will receive t p priority. And 
we will see that 0 cuts affect the conti· 
nuance of these cbemes. We do hope 
with the support and sympathy of the 
House w might, in tbe supp!em~dtaty 

Grants, Bet , even more nloney. 

(Trans lotion) 

SHRI ABDUL H NNAN ANSARI: 
Mr. Deputy Spe. ker ~ Sir, two que~tions 
have been combined here and it bas 
cr aled difficulties, bee use they are 
connected with t VO different subject . 

I want to ask the hon. Minister whetber 
it is a fact that after the a nouocement of 
the new Textile Policy. the ' rich business-
men and capit lists who own textile mills 
have indiscre Jy raised tbe price of cotton 
from 10 per cent to 3S per cent and t e 
burden of which has to be shouldered by 
th eavers who are Imaning about the 
consequent glut in tbell' stocks? 

I j also tr e at cottOIl is being ex· 
ported abroad and bee use of he r suI .. 
tant bortaae" t r' . of cotton b a 
increased? 

Is it also h fact ' that the Government 
agency which provides c tton to the a-
ver doe ' ot keep that variety of. cotton 
which i ' required by tbe 'ordinary weaver? 
If so, whether tbe Government is prupo. 
siol to provide some relief to the poor 
people by reducing the artificial and nOD-
practical hIke in the ' price of cotton? 
What do you propose to do in this 
regard 'I 

SHRI RAM NIW AS MIRDHA: The 
handloom industry gets its ,raw material 
from several sourc s. There arc coope-
rative ocietie wbicb manufacture cotton 
yarn in the mil) in the cooperative ec-
tor. We have also set up a corpor tion 
which' buy coU n from various places to 
giVe it to the weavers. We bave not yet 
received any , p' t J ardin uch 

O,al.4nsw~rs (; 

hortages or such orbitant ri e in prices 
of cotton. Of cour , the prio s vo 
increased, but we do not thi k tb t t ey 
are too . much. The peJces a ; e b' n 
watched carefuUy. The cooperative socie:-
ties and tbe c rporatioD, t e headquarter 
of which is at Lucknow, w u ld nla 
a fro('t togeth ,.? r to provide colt n to 
meet any shortage. ' 

So far as the que lion of export of 
cotton i concerned, tbe 
framed 8 pol icy accor ing t 
bat s of cotton will , exp l d every 
year during the nex. ' thr e year. Al ng 
with it, not oily colt n, ut thrc ' d i . 1 0 

beio ex porte • beau e tbe ir tern tion t 
situation ems favour ble for it. We ar 
getting a ood p r co in tb internat ional 
market a 1d the int ernal ituation j a : 0 
not being particuJ,arJy are ct d much by it. 
However we are a ware of the situation 
and we would COD ti () ue to · w tch tbe 
situation and would see to it th t such 
cond 'tions are not created which m y 
affect the· h, ndloom or other s ctor 
adv~rs Jy. 

. Proposal for Export of Grouodnut 

·}S3. HRI DH AM PAL SINGH 
MAL K : Wi II the Minister of eM. 
MEReE be pi nsed t state: 

(a) whether tbere is any ptO 0 a1 un er 
consideration of Oovernm ent to e po. t 
aroundnut ; 

(b) if so, the br ad outJioes of the 
ptopos I ; 

(c) the names of countries to which 
aroundDut are to be exporled ; and 

(d) the terms of tbe expOI t and the 
foreign exchange likely to be earned a a 
result thereof 1 




